
BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL 

BENCH, NEW DELHI 

O.A. NO. 517/2022 

IN THE MATTER OF: 

D.S. KATARIA & ANR                ...APPLICANTS 

VS. 

Govt. of NCT of Delhi & ORS.     ...RESPONDENTS 

INDEX 

SR. 
NO. 

PARTICULARS. 
 

PAGE NO 

1.  Annexure R A:-True Copy of status 

Report dated 30.10.2024 prepared by 

Executive Engineer DDA,  

 

2.  Annexure RB:-True Copy of map 

showing alternative routes  

 

3.  Annexure R C(Colly):-True Copy of 

Photographs which shows the 

development of Green Belt. 

 

4.  Annexure R D.:-True Copy of Order 

dated 18.10.2024 for inspection of 

dedicated area. 

 

 

FILED BY:                         

                                                                                       Nandadevi Deka,  

Advocate for Respondent No. 2/DDA, 

B-20B, 1st Floor, Nizamuddin East,  

New Delhi -110013 

Email: ndeka@nddchambers.co.in 

PLACE: NEW DELHI                        Mobile: 8130788166 

    DATE:16.11.2024 

01

20

02

03-19

181



STATUS REPORT

Action taken reports in compliance of Hon'ble tribunal judgement dated 05.07 '2024
vide para 42 & 48, in case titled as "D S Kataria & Ors Vs Govt of NCT of Delhi & Ors"

vide OA 51712022 is as under: -

1. Hon'ble tribunal vide para 42 directed DDA to allocate space for creating

alternative routes to create another road to cater to the transportation needs

of residents in Rangpuri, Mahipalpur, and Ruchi Vihar and divert the heavy

traffic frcm Sector E-1 and E-2 road.

ATR: - In context of afore-said para, it is submitted that the land along the Mehrauli-

Mahipalpur road is a built-up area and does not lie under the possession of DDA. Most

of the land is forest/green land and lie under the possession of forest department.

Also, alternative route to the Rangpuri Pahari & Ruchi Vihar is already available from

national highway side, but instead of following the afore-said route, commuters as

well as cargo vehicles take the E-UE-2 road to avoid the challan by Traffic police

leading to heavy vehicular traffic in the area (copy of map showing alternative routes

duly marked is enclosed as Annexure-A). Therefore, it is not feasible for DDA to

allocate space for creating alternative routes owing to the restricted land availability.

2. Hon'ble tribunal vide para 48 also directed DDA to develop green belt around

the road between E-1 and E-2, Vasant Kunj and carry out requisite planation

and maintain the plants for preventing and controlling air/dust pollution in the

area.

ATR: - In context of afore-said para, it is submitted that DDA has already develop

green belt by doing dense plantation at feasible patches along E-IlE-z road. To protect

the plantation from stray animals, Grills have been erected around the green belt

(photographs enclosed As Annexure-B). To mitigate the dust pollution,

cleaning/sweeping of E-L|E-Z road & sprinkling of water on plants, footpaths and rr:ad

during the GRAP period is being done on regular basis (Photographs enclosed as

Annexure-C). Further, a dedicated team has been deployed by DDA to inspect C&D

waste sites and check open burning (including bio-Mass burning, land fill fires etc.) in

the area (Copy of order attached as Annexure-D).
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New Delhi, Delhi, lndia
451, E 2 Vasant Kunj, Sector E, Mahipalpur Village,

Vasant Kunj, New Delhi, Delhi 110037, lndia

Lat 28.537958' Long 77.130592"

0111112411:38 AM GMT +05:30
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GPS Map Camera

Google

New Delhi, Delh¡, lndia
K2l65O, Rangpuri Pahari, Rangpuri, New Delhi, Delhi 110037, lndia
Lat 28.538552"
Long 77.130902"

25110124 03:69 PM GMT +05:30
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EE(Civil)SPD-1 Sh. Promod
L4eena,

Under the
Jurisdiction
of SPD-1

eespdl dda@dda.org.in
Sh. Rajeev
Kumar

AE(Civil)

EE(Civil)Sh. Vinayak
Ambhore

AE(CiVir)

Under the
J urisdiction
of SPD-2

southwesternclivision 1 @gmail.com
Sh. Kamal
Meena

SPD.4 Sh. Deepak
Bhatt

EE (Civil)
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AE(Civil)
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s[4D-4 Sh. Sunil
Tripathi

EE(Cívil)

Sh. Lokesh
Meena
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of .SMD4

eesedB.dcla@qmail.corn

eesmd4@dda,org.in
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kumar
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IV

sh.
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Jurisdiction
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eesmdS@dda,0rg.in
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Kumar
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vi¡

Sh,
I'ladhuban
Bhai Patel

AE(Civil)
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of PD-6
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